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MINISTRY‘ OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION -
New Delh1 the 23rd March, 2015

S.0. 811(E).— In exercise of the powers . conferred by sub-section (1) and clause (v) of
sub-section (2) of Section 3 of the Environment (Protection) Act, 1986 (29 of 1986), read with
sub-rule (4) of rule 5 of the Environment (Protection) Rules, 1986, the Central Government, after
dispensing with the requirement of notice in public interest, hereby makes the following further
amendments in ‘the notification of the Government of India in the Ministry of Environment and
Forests number S.0. 1533(E), dated the 14% September, 2006, (hereinafter referred to as the said .
notification), namely:—

In the said notification, paragraph 11 shall be renumbered as sub-paragraph (1) thereof, and
after sub-paragraph (1) as so renumbered, the follovag sub-paragraph shall be inserted, namely:—

“(2) Where an allocation of coal block is cancelled in any legal proceeding; or by the
Government in accordance with law, the environmental clearance granted in respect of such coal
block may be transferred, subject to the same validity period as was initially granted, to any legal
person to whom such block is subsequently allocated, and in such case, obtaining of “no objection”
from either the holder of environment clearance or from the reguilatory authority concerned shall not
be necessary and no reference shall be made to the Expert Appraisal Committee or the State Level
Expert Appraisal Committee concerned."”

[F. No. Z- 11013/109/2014-IA-1[(M)]
MANOJ KUMAR SINGH, Jt. Secy
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Note: The principal rules were published in the Gazette of India, Extraordinary, Part I, Sectlén 3,
Sub-section (ii) vide Notification Number S O 1533(E), dated the 14th September, 2006 and was
~ subsequently amended as follows:— u
S.0. 1737 (E), dated the 11th October, 2007;
' 8.0. 3067 (E), dated the 1st December, 2009;
S.0. 695 (E), dated the 4th April, 2011;
S.0. 2896 (E), dated the 13th December, 2012; J
S.0. 674(E), dated the 13th March, 2013;
S.0. 2559 (E), dated the 22nd August, 2013;
S.0.2731 (E), dated the 9th September, 2013;
S.0. 562(E), dated the 26th February, 2014;
~ 8.0. 637 (E), dated the 28th February, 2014;
S.0. 1599(E), dated the 25th June, 2014;
. 5.0.2601(E), dated the 7th October, 2014; and
S.0. 3252(E). dated the 22nd December, 2014.
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